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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGIN AL APPLICATION NO. 88/2024/EZ

BINAY BASFORE
........ APPLICANT(S)
VERSUS

THE STATE OF WEST BENGAL & ORS.

........ RESPONDENT(S)

REPORT ON AFFIDAVIT FILED BY THE WEST
BENGAL POLLUTION CONTROL BOARD.
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTEZRN ZONE BENCH, KOLKATA

BINAY BASFORE

VERSUS
THE STATE O WEST BENGAL & ORS.

........ RESPONDENT(S)

REPORT ON AFFIDAVIT FILED BY THE WEST
BENGAL POLLUTION CONTROL BOARD.

Most Respectfully Sheweth

I, Sri Subrata Ghosh, son of Shri Biswanath Ghosh, aged about 60
years, by faith-Ilindu, Occupation- Service, residing at
Narkelbagan, Gorosthan, Chinsurah, District - Hooghly, do

hereby solemnly declare and say as follows:-

26 AUG 202k
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01. That, I am the Officer on Special Duty (OSD), West Ben

Pollution Contrcl Board (hereinafter will be referred to as
‘State Board’) and I am well acquainted with the facts and
circumstances of the case. | have been duly authorized by the
Reépondent No. 13, to affirm this Affidavit on its behalf and as

such, I am competent to do so.

02.That, this affidavit is being affirmed in pursuant to the order

passed by this IHon’ble Tribunal dated 01.05.2024.

03.  That, in compliance to the order of the Ilon’ble National Green
Tribunal dated 01.05.2024, the official of the State Board visited the
said site of Mouza -Banipur, Vill. Katshiri-Banipur, P.O. Banipur,

Howrah, Pin 711304 on 02 /07 /2024 between 16:30 hrs. to17:00 hrs.
04. That, from the said inspection conducted on 02.07.2024, the

Inspecting official of the State Board made the following

observation:

16 AUG 2024
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e Alleged lanc owned by Mohammad Moinuddin Ansafss====""

(Respondent no.12) is situated at Mouza -Banipur, Vill.
Katshiri-Baniour, P.O. Banipur, P.S. Sankrail, ITowrah, Pin
711304. As  per land record shown by Mohammad
Moinuddin Ansari, land particulars are LR Dag No 305/477,
305 and 306, I.R Khatian No. 1128 & JI. No. 32, Mouza-
Banipur. Total area of said pieces of land is 0.35 acre.

e As per land record, character of the parcels of land are:

LR Dag no. 305 of arca 0.2 acre is “Pukur”, LR Dag No. 305/477

of area is 0.10 acre is “Pukur Par” and LR Dag no 306 of area is

0.05 acre is “Bastu”.

e All the above land of Mohammad Moinuddin Ansari
(Respondent 1n0.12) demarcated by brick built boundary
wall of height approx. 7 ft. The said plot is surrounded by
residential houses. l.ocal road is passing along eastern
boundary of the said plot. North -Eastern side of the said
land has bamboo fencing and no accumulation of water was
observed at that side. The said land except North -Iiastern

side as mentioned above is completely filled-up with water
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hyacinth anc tall grass. It appears during inspection th&“f
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filling activity was done in recent past. S

o That, furthe-, from the inspection it came to the knowledge

of the Inspecting officer of the State Board that Razia Sultana
wife of Mohammad Moinuddin Ansari (Respondent no.12)
that boundary wall was constructed in the year of 2021 to
restrain illegal entry as well as dumping of domestic waste in
the said premises.

Copy of the inspoction report of the State Board is annexed

herewith and marked with letter “’R”.

05.1t is therefore rospectfully prayed that IHon’ble Tribunal may
pass such order, orders as it deems fit and proper in the interest

of justice.

Unn kPl

DEPONENT
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VERIFICATION

[, Sri Subrata Ghosh, son of Shri Biswanath Ghosh, éged about 60
years, by Religion - Hindu, by Occupation- Service, residing at
Narkelbagan, Gorosthan, Chinsurah, District-Hooghly, do hereby
solemnly declare and say as follows:-

1. That, I am the Officer on Special Duty (OSD), West Bengal
Pollution Control Board and I am well acquainted with the

facts and circumstances of the instant Original Application.

P

o~ 1

That, the statemients made i patagraph 1 of this affidavit is
true to my knowledge and belief.

3. That, the stetements made in paragraphs 2 to 4 of this
affidavit arc my information derived from the records
available in the office of the State Board which I verily
believe to be true and the rest are my respectful submission

before this IHon’ble Tribunal.

q Q&M@M«ub
| :/"/’7%7/?%7&72% AT DEPONENT
ie

Identified and corrected by me

Advocate
WBPCB

*olemnly Afirmed &
Declared Before Me
Nn ldentification By 4.

b

% sarsan’frrea
: NOTARY
Rend. No.-5516./08
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Inspection Report of filling up a Pond 4’:&‘
L C
Inspection Reference : | Order of Hon’ble NGT, dt. 01.05.2024 in connection with g&?}p
88/2024/EZ -Sri Binay Basfore Vs The State of West Bengal &
Name of the owner /site | : | Mohammad Moinuddin Ansari (Respondent no.12) o
Address : | Mouza -Banipur, Vill. Katshiri-Banipur, P.O. Banipur, Howrah, Pin
711304.
P : | Sankrai °
Local body : | Banipur 1 no. Gram Panchayet
Date & time of visit ¢ 1 02.07.2024; 16:30 hrs. to 17:00 hrs.
Visiting official : | Shri B.Tikader, AEE
Person met : | Razia Sultana wife of Mohammad Moinuddin Ansari (Respondent no.12)

Introduction & Backeground:

This is a complaint regarding illega filling up a pond by Mohammad Moinuddin Ansari, owner of
land about 20 decimals situated in LR Dag No 305/477, LR Khatian No. 1128 & JL No. 32, Mouza-

A 1Y Y A4l -~ DM Damtimre DQ QLla1- alk Din 71120A4
ucuuf/\u, vxxx Anau ouul A all .Itlvi.l, Ao Juxuyun, PR ucuuuau, ;xu vnau, AL Ao VUSY,

Observation:

Alleged land owned by Mohammad Moinuddin Ansari (Respondent no.12) is situated at Mouza -
Banipur, Vill. Katshiri-Banipur, P.O. Banipur, P.S. Sankrail, Howrah, Pin 711304. As per land record
shown by Mohammad Moinuddin Ansari, land particular are LR Dag No 305/477, 305 and 306, LR
Khatian No. 1128 & JL No. 32, Mouza-Banipur. Total area of said pieces land is 0.35 acre. As per
land record, character of the parcels cf land are given below -

e LR Dagno. 305 of area 0.2 acre is “Pukur”

e LR Dag No.305/477 of area is 0.10 acre is “Pukur Par” and

e LR Dagno 306 of area is 0.(5 acre is “Bastu”
All above land of Mohammad Mo nuddin Ansari (Respondent no.12) demarcated by brick built
boundary wall of height approx. 7 ft. The said plot is surrounded by residential houses. Local road is
passing along eastern boundary of the said plot. North -Eastern side of the said land has bamboo
fencing and no accumulation of water was observed at that side. The said land except North -Eastern
side as mentioned above is complete'y filled-up with water hyacinth and tall grass. It appears during
inspection that no filling activity was done in recent past.

¢

Pictures taken during inspection are attached.

Other relevant information:

Razia Sultana wife of Mohammad Moinuddin Ansari (Respondent no.12) has informed during
inspection that boundary wall was constructed in the year of 2021 to restrain illegal entry as well as
damping of domestic waste in the said premises.

. Lz U
Signature of visitingﬁll
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Pictures taken during inspection on 02.07.2024

Pic. 1 &2 Norh -Eastern side of the said land where bamboo fencing

Pic. 5&6 The land is demarcated by brick buili boundary wall of height approx. 7 ft. and its is surrounded by residential houses
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District : Howrah

Mouza — Banipur

Khatian No. 1128 [ 0504032 ]
J.L. No. 32 P.S. Sankrail

1. Tax —

2. Area of the Land — 0.35

Rs.

Khatian created on 06/09/2019
3. Total Dag No. 3

4. Description of the Possessor 5. Right 6. Remarks
Name Moinuddin Ansari Raiyat
Father/Husband | Md. Harik
Address Own
7. Description of the Possessor
Plot no. Nature of Remarks Total Share of | Share of the land of the
land land present Raiyat
Acre Raiyat Acre Hector
305 Pukur 0.20 1.000 0.20
Prev. Xhatian
No.420
305/477 Pukur Par 0.10 0.9996 0.10
Prev. Khatian
No.420
306 Bastu 0.05 0.9996 0.05

Prev. Khatian
No.420

Total Dag Nos. 3

190



191

MSTT M- yygp [ ocogovy ]
(ITR- 0y Y- AFIRT

953} ST SHF S - 06/09/2019
() SRE ()~ o0 (©) B WIS Taa- o

I(G)‘ RERINERE cEl EE R (@ 7 | o sy

SIS f’ﬁiﬁ? SRS ' BIRIG

er- T e

-

[CEac : ﬁm:

|

¥

voe | =8 ‘ ety o g RS 0.0 3.0000
o . TS A W - 420,

®woe/gaq ﬁqq‘r&g T : o
e W W - 4p0

VoY W . ) o0¢

CWE W W - 430
C e HE-L
g E R T —

—_— -

For Office Use Only.




District : Howrah

Mouza — Banipur

Khatian No. 1128

J.L. No. 32

[ 0504032 ]

P.S. Sankrail

1. Tax — Rs. Khatian created on 06/09/2019
2. Area of the Land — 0.35 3. Total Dag No. 3
4. Description of the Possessor 5. Right 6. Remarks
Name Moinuddin Ansari Raiyat
Father/Husband | Md. Harik
Address Own
7. Description of the Possessor
Plot no. Nature of Remarks Total Share of | Share of the land of the
land land present Raiyat
Acre Raiyat Acre Hector
305 Pukur 0.20 1.000 0.20
Prev. Xhatian
No.420
305/477 Pukur Par 0.10 0.9996 0.10
Prev. Xhatian
No.420
306 Bastu 0.05 0.9996 0.05

Prev. Khatian
No.420

Total Dag Nos. 3
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGIN AL APPLICATION NO. 88/2024/EZ

BINAY BASFORE
........ APPLICANT(S)

VERSUS

THE STATE OF WEST BENGAL & ORS.

........ RESPONDENT(S)

REPORT ON AFFIDAVIT FILED BY THE WEST
BENGAL POLLUTION CONTROL BOARD.

SIBOJYOTI CHAKRABARTI
ADVOCATE
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